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C.P. No. 170/ALD/2017

Sri Rakesh Kumar for the petitioner. As per the memo submitted

earlier, the case has been already adjourned to 28" February,

2018.
The matter to be listed on 28" Feb. 2018.
~ 5 ..-.]
Date: 23/01/2018 H.P. Chaturveai,
Typed by Member(Judicial)
Jvoti

(Stenographer)



